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The Deputy Minister of Rallways
(Bhri 8. V. Rxmaswamy): (8) to (c).
A statement is laid on the Table, [See
Appendix 1V, annexure No. 60].

Dethi Ring Road

1689. Shyi D. C. Sharma: Will the
Minister of Transport and Commauni-
cations be pleased to refer to the
reply given to Unstarred Question No
117 on the 12th August, 1958 and state
the further progress since made with
regard to the construction of the Ring
Road in Delln?

The Minister of State in the Minis-
try of Transport and Communications
{Shri Raj Bahadur): A statement
showing the uptodate progress on the
Ring Road round Delh: 35 laid on the
Table of the House [Sec Appendix
1V, annexuie No 61}

Air Accidents

S Shri D, C, Sharma;:

1690 7\ Shri Raghunath Singh:

Will the Minister of Transport and
Communications be pleased to lay a
statement showing

(a) the details of air accidents
which have taken place since st July,
1858 in which aircrafts of the Air-
India International or the Indian Air-
lhines Corporation were nvolved,

(b) the extent of loss sustained by
the Air-India International and the
Indian Airlines Corporation, separate-
ly, as a result of such accidents,

(c) the reasons for each accident,
and

(d) the further steps taken to check
their recurrence?

The Deputy Minister of Civil Avia-
tion (Shri Mohinddin): (a) to (d) A
statement giving the requisite infor-
mation is placed on the Table of the
Sabha. [See Appendix IV, annexure
No. 62]}.

1t DECRMNER S8  Wrigton Anpwers mo

Report of fhe Tolograph Enquiry
Casumittes

Shri D. C. Sharma;
Shri Tangamani:
1691. { Shri S. M. Banerjee:
Shrli Ram Krishan:
Shri Bhakt Darshan:

Will the Minuster of Transport and
Communications be pleased to refer to
the reply given to Unstarred Question
No 113 on the 12th August, 1858 and
state:

(a) whether the Telegraph En-
quiry Committee has since submitted
1ts report;

(b) if so, what are 1ts recommenda-~
tions; and

(c) the action taken thereon?

The Minister of Transport and
Communications (Shri S, K. Patil):
(a) Yes

(b) and (¢) The report 15 unde:
examination of Government and it 1s
difficult to <ay at this stage what re-
commendations have been made

Holiday Homes

1692, Shri D. C. Sharma: Will the
Minister of Rallways be pleased to
refer {o the reply given to Unstarred
Question No 111 on the 12th August,
1958 and <tate the progress since
made 1n the finalisation of the scheme
for providing cheap holiday homes to
the officers on similar lines as have
been provided for the non-gazetted
staff”?

The Deputy Minister of Rallways
(Shri 8. V Ramaswamy): The propo-
sals received from Railway Adminis-
trations are under consideration

Decrees against Northern Rallways

[ Shri D. C. Sharma:
1683. 3_shri Daljit Singh:

Will the Minister of Rallways be
pleased to state:

(a) how many decrees passed by the

civil courts during the ysar 19564-53,
1955-56, 1956-57, 1957-38 and 1958-89





